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(To be published in the Delhi Gazette, Part-1V, Extra Ordinary dated 06 August, 2020)
DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

No.F.24/16/MCD Nom./2020/LAS-VII/Leg./lj 238

Old Secretariat, Delhi-54
Dated: 06 August, 2020

NOTIFICATION

. Hon’ble Speaker of

the Legislative Assembly of the National Capital Territory of Delhi is pleased to nominate
the following Members of the Delhi Legislative Assembly to be represented in the three
Municipal Corporations, as per the provision of Section 3(3)(b)(iii) of Municipal Corporation
Act, 1957 for a period of one year:

1. North Delhi Municipal Corporation

Name of the Memher

S. No. Constituency Address
1. | Shri Akhilesh Pati 18) Model Town | N-9C/129, Lal Bagh. Azad Pur, Delhi-
Tripathi 110033 ]
2. | Shri Mohinder Goyal [06) Rithala 19, Swastik Kunj Apartment, Sector-13,
- Rohini, Delhi-110085
3. | Shri Mukesh Ahlawat [10) Sultanpur WZ-43, Begum Pur Extension, Mangal
i Majra Bazar Road, New Delhi-110086
4. | Shri Rituraj Govind  [09) Kirari B-19. Gali No. 10, Pratap Vihar-03,
) Kirari, Delhi-110086
5. | Shri Sharad Kumar  [01) Narela H.No.123, Bhumiya Chowk, Village
Chauhan Bakoli, Delhi-110036

2. South Delhi Municipal Corporation

5, Nﬂ.-[uﬂnme of the Member

_ Constituency Address
1. | Shri Ajay Dutt (48) Ambedkar H-Block, Community Centre, Dakshin
Magar Puri. Ambedkar Nagar, Sector-5. New

Delhi-110062

I v
.| Shri Gulab Singh

2 (34) Matiala 347, Holi Chowk, Village Ghumanhera,
! L New Delhi-110073
| 3. | Shri Praveen Kumar |(41) Jangpura 80/2, Jeevan Nagar, Near Bala Sahib
' Gurudwara, Ashram, New Delhi-
| 110014
4. | Smt. Pramila Dhiray  |(44) R.K. Puram

| Tokas

248-F, Behind Rama Market, Munirka
Village, New Delhi-110067

5. | Shri Sahi Ram

(52) Tughlakabad

321, Churiya Mohalla, Village Tekhand,
New Delhi-110020

6.

|

i Shri Vinay Mishra

(33) Dwarka

H.No.-86, Vaishali, Gali No.2, Dabri,
Palam-Dabri Road, New Delhi-110045

3. East Delhi Municipal Corporation

Name of the Member

| S. No. Constituency Address F
1 Shri Abdul Rehman (65) Seelampur H.No. 715, Gali No. 28, Jaffrabad, |
o - Delhi-110053
2. Shri Kuldeep Kumar | (56) Kondli A-169, Chander Vihar, Mandawali, |
- Delhi-110092 I
3 Shri Surendra Kumar | (68) Gokalpur C-1, Block-C. East Jyoti Nagar, Loni |
Road, Delhi-110093
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Copy for information to:-
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All Members of Legislative Assembly of NCT of Delhi.

Chief Secretary, Govi. of NCT of Delhi, Delhi.

Principal Secretary to the Lt. Governor, Delhi, Raj Niwas, Delhi.

State Election Commissioner. Nigam Bhawan, Kashmere Gate, Delhi.

Joint Secretary to the Chief Minister and Secretaries to all the Ministers, Govi, of NCT
of Delhi, Delhi.

Principal Secretary. Urban Development Department, GNCT of Delhi, Delhi.
Commissioner, North DMC/ South DMC/ East DMC, Delhi.

Municipal Secretary, North DMC/ South DMC/ East DMC, Delhi.

AL

. Dé —of -t o
(Sunil Dutt Sharma)

Deputy Secretary (Legislation)



